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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPL BENCH, NEW DELHI

COMPLIANCE REPORT ON BEHALF OF MUNICIPAL CORPORATION, GORAKHPUR

Reference: O.A. No. 613/2022: Misc. Application in disposed of Case No. 57/2015: Orders dated
09.02.2026 and 17.03.2026.

MOST RESPECTFULLY SHOWETH

I'his Compliance Report is prepared on behalf of Municipal Corporation. Gorakhpur (MUNICIPAL
CORPORATION GORAKIIPUR) in view of the observations and directions issued by the [on'ble
National Green Tribunal (NGT) dated 02.02.2026 and 17.03.2026.

The table below summuarizes the directions and the present status ol compliance by MUNICIPAL
CORPORATION GORAKIIPUR.

COMPLIANCE IN VIEW OF OBSERVATIONS & DIRECTIONS ISSUED BY HON'BLE NGT
DATED 09.02.2026 and 17.03.2026

Sr.No. | Directions of Hon'bie NG'T Court Eompliahéc?i& Ir\;lunricibrz;l ((;rpordllun,
i ‘ Gorakhpur
8 : ‘This tribunal in its order dated ' Complicd.
| 30/01/2024 observed that that stand At present 239.5 TPD of Wet waste is _
! iaken in the report does not show any managed through 12 pit-based composting, ;
. clfective compliance of MSW rules vermicomposting, and community/home
2016 and standolt Municipal composting system located at: - .
| Conunissioner Gorakhpur is only for 1) Bandha Singh Nagar ;
Cfuture steps instead of effective remedial 2) Basantpur
measures in the present it has also been 3) Civil Line Dwitiya

| observed that waste ecneration estimate 4) Netaji Subhash Chandra Bos Nagar
- by Municipal Corporation grouper 5) Betiyahata i
- which is 434.6 TPD is not matching with 6) Civil Line Pratham
i the plant waste processing lacilities and 7) Madhav Nagar
I their nature mix ol charcoal waste plant | 8) Giridharganj '
| hio CNG cte are proposed without | 9) Raptinagar
" having proper qualitative assessment and 10; Civil Line Dwitiya |
U its quantification be remediated is not 11) Gopalpur :
b clarified intotality this tribunal finds 12) Kanha Upvan Nagar ;

that a carciul review is required and the .
Whilce 173.8 TPD dry waste is processed

| tirm timelines with budget allocation is ) o
! through 05 Material Recovery Facilities

i l/l\.'(_'.l.“SSiH'_\‘
\ having capacity 190 TPD and located at: -

1) Material Recovery Faeility Neta Ji
Subash Chandra Bose. Bilandpur ‘

| Khatta

) Material Recovery Facility Mahewa

) Matcrial Recovery Facility BRD
Mcdical College

4) Maiterial Recovery Facility, Lal E_)_iggi

e P,
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19 | Ensurc all processing facilitics arc duly

T TR I

5) Material Recovery Ifacility Bhairopur
Nagar Nigam Gorakhpur has completed the

for all 80 wards. to identily the nature of the
wastc gencrated with in the city through third
Party ageney i.¢ Black Globe Ecocare Pyt
Ltd. Based on this quantification and
characterization of the waste gencrated in the
city Municipal Corporation Gorakhpur has
prepared a comprehensive plan for collection
and transportation ol wastc and its processing
as per follows: -
A 500-TPD waste-to-charcoal plant has
been established in Suthani which is currently
under trial, with a budgcet of approximately
R250 crore and expected commissioning by
May 2026.
An MoU of approximately 2120 crore has
been signed with Indian Oil Corporation
Limited (I10CL) for the ecstablishment of a
200 TPD Bio-CNG plant in Suthani.
The Public Sector Undertakings (PSUs), like
NTPC, 10CL arc lunding these projects,
wherein Nagar Nigam Gorakhpur provides the
required land and other logistical support,
infrastructurc having approximately cost of 80
Crores funded by its own sources and other
state government schemes to the PSUs for
effective implementation of waste
management initiatives.
Construction work of a 5 TPD domestic
Hazardous waste processing plant costs
approximated ¥6.50 crore is completed under
NCAP and will be operationalized by May-
2026.
The Integrated Waste Management Facility
at Suthani will not only processcs the
municipal solid waste gencrated by Nagar
Nigam Gorakhpur, but also caters to the waste
management needs of neighboring Urban
Local Bodies (ULBs) in the Gorakhpur
district, thereby functioning as a rcgional hub
for sustainable waste management. Nagar
Nigam Gorakhpur is in the process signing
MoU with ncarby ULB’s for processing of
their solid waste.
Documentary cvidences arc attached in
previous compliance reports.
Complicd. "
Copy of CTL of Waste to charcoal Plant: CBG

wastc quantification and characterization study




29.19

| 29.32.4.3

| 34.11.7

authorized under SWM Rules, 2016

Prohibition of open burning of waste on
lands, including at landfill sites

Wasle generators to pay user fee for

| solid waste management as specified in

byclaws of the local bodics.
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Plant, Animal Carcass Plam,—C'l‘li and CTO
C&ID Waste Processing Plant and CTO of
Material recovery facilitics are attached in
previous compliance reports.

' Complied / lmplcmchfcd. '

Public notifications issued for prohibiting open
burning, environmental compensation 5,000
(simple) & %25.000 (bulk burning) publicized,
and enforcement activities are carried out at
regular time intervals to ensure effective
implementation of the above notifications.
MUNICIPAL CORPORATION
GORAKHPUR’s actions align with these
dircctives.

Documentary evidences are attached in
previous compliance reports

Conipli&i/ Implemented.

Copy of byelaws and Published Gazette
Notification attached in previous compliance
reports.

ldentification and allocation of land to

the local bodics within one year for
setting up of processing and disposal

facilitics for solid wastes

Complied.

Land identified and 05 material recovery
facilitics, at (Neta Ji Subash Chandra Bose,
Bilandpur Khatta, Mahewa, BRD Medical
College, Lal Diggi, Bhairopur) is alrcady
cestablished and arc operational.

02 Garbage Transfer Stations (200 TPD at Lal
Diggi, and 200 TPD at Chargawan) are
fully operational.

A 50 TPD Construction and Demolition
plant at Mahesra is operational.

12 pit composting units, (Bandhu Singh
Nagar,Basantpur, Civil Line Dwitiya,
Netaji Subhash Chandra Bos Nagar,
Betiyahata, Civil Line Pratham, Madhav
Nagar, Giridharganj, Raptinagar, Civil
Line Dwitiya, Gopalpur, Kanha Upvan
Nagar) arc alrcady operational.

At Suthani, the establishment of an
Integrated Solid Waste Management
Facility ISWMF) is currently underway. The
facility is being designed as a comprehensive
hub to process diverse waste streams with the
following planned capacitics: -

¢ 500 TPD Waste-to-Charcoal Plant
e 200 1TPD Bio-CNG Plant
e 05 '1TPD Domestic Ilazardous Waste

Plant.
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s 10TPD Common Biomedical Waste
Treatment IFacility. |
e 10 TPD Tyrc Wastc Management i
Plant. ‘
Documentary cvidences are attached in
previous compliance reports Annexure- 5

34.11.m | Start a scheme on registration of waste | Complied.
pickers and waste dealers Informal Rag-pickers arc formalized. also
cnrolled under NAMASTIE Scheme and |
cngaged in SWM scrvices.
36.15.a -Prcpat‘c a comprchensive Solid Waste '_Cnmplicd. '
Management (SWM) Plan & Strategy:
align with SWM Rules, 2016 3
36.15.b Door to door collection ()Fscg-lj-c-é;\—lcd (‘o;nphul ) 1
solid waste from all houscholds A total of 239 motorized vehicles and 110 }
including slums and informal Tricycles arc used in daily door to door i

scttlements, commercial institutions and | collection in Gorakhpur. These Door-to-door |
other non-residential premiscs waslc collection vehicles arc four- ‘
compartment vehicles to cnsurc proper j
scgregation of waste at the source. These i
vchicles arc GPS-enabled and cquipped with |
a public address system to facilitate |
communication and awarcness among citizens.
The route coverage and real-time monitoring
of these vehicles is managed through the
Integrated Command and Control Center
(ICCC) and the Vchicle Tracking and
Monitoring System (V' IMS), cnsuring
cfficiency and transparency in operations. ,
Additionally, Nagar Nigam Gorakhpur has |
deployed trained staff to oversec all ficld
activitics, leveraging technology to strengthen
accountability, improve service delivery. and
enhance overall waste management outcomes. ‘
Nagar Nigam Gorakhpur through Information. |
I:ducation, and Communication (11:C)
activitics, Magic Shows, Swachh Vidyalaya
Competition is being raisc awareness among
citizens about the importance of source ‘
segregation and importance of waste \
management.

In the financial ycar 2024-25, revenue of

approximately ¥4.97 crore was generated
through uscr charges for door-to-door waste

collection services. Similarly, in the financial
year 2025-26, the revenue stood at

approximately 27.8 crore (Till 31™ March, ;
L2RG) : |




| 36.15.d

' 36.15.h

| 36.15.1

IYacilitate formation ol Src'li‘-hur'lp grﬂuﬁs.
| provide identity cards and encourage

! integration in SWM including door 1o
door collection of waste.

Setup MRIs or sccondary storage
facilities with sufficient space for sorting

of recyclable material

Provide training on solid waste
management to waste pickers and waste

collectors

in two years and use compost in all
parks, gardens maintained by the local
body and wherever possible in other

S J‘ﬂ%ﬂgﬁ‘ﬁ

wat Puey, oy
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Phase out the use of chemical fertilizer

I)ocuniﬁéinlai:g}:vidcnrcz‘; arc attached in
previous compliance reports

Complied.

In the narrow lanes and areas inaccessible
to light motor vehicles, Self-Help Groups
(SHGs) arc engaged in door-to-door waste
collection. To facilitate this, gender-neutral,
lightweight tricycles arc provided to the
SHGs. ensuring casc of usc and cquitable
participation.

To promote livelihood opportunitics, 80
percent of the collected user charges from
these arcas arc reimbursed to the SHGs.

(:()_I'i;l[)-“(.‘ll.
173.8 TPD of dry waste is processed through
five Material Recovery Facilities (MRFs)
having an aggregate capacity of 190 TPD.
1) Material Recovery Facility Neta Ji
Subash Chandra Bose, Bilandpur
Khatta having capacity 50 TPD is
operational.
2) Material Recovery IFacility Mahcwa
having capacity 30 TPD is operational
3) Material Recovery Facility BRD
Medical College having capacity 30
TPD is operational
4) Material Recovery Facility, Lal Diggi
having capacity 30 TPD is operational

W
—

Material Recovery Facility Bhairopur
capacity having 50 TPD is
operational.

Documentary evidences are attached in

previous compliance reports.

Complied.

Regular sessions are being conducted for
capacity building of waste pickers and waste
collectors under NAMASTE Scheme and
through other capacity building workshops.
Indian Tobacco Company, Samvedna
Development Society. Shristi Waste
Management Socicty and NGOs arc engaged
for the capacity building of sanitary workers.
Documentary cvidences are attached in
previous compliance reports.
7Citinrnpl'i6d. - . 7

Compost produced from decentralized wet
waste processing lacilities are uscd in all
gardens and parks maintained by Municipal
corporation.
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| places under its jurisdiction.
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The vermi-compost produced from Kanhaa

Upwan is also sold to the farmers and to the
nurscry Owners.

Documentary cvidences arc attached in
previous compliance reports Annexure- 11

It apgcars from the material on the
ground that the Municipal Corporation,
Gorakhpur did not take any
matcrial/cfTective steps before filing the
present petition. Serious violation of the
SWM rules 2016 is evident from the
existence of legacy waste measuring

(i)mplicd.

MUNICIPAL CORPORATION
GORAKHPUR has processed 1,96.000 M'T
legacy wastce at I-kla Bandha through

biomining and reclaimed 40 acres of land. The

reclaimed area at Ekla Bandha has been
barricaded and developed as City Forest

about 1.96 lakh metric ton at Iikla and Rapti Eco Park. Through the Miyawaki

Bandha site is in the floodplain of river | forestation. more than 70,000 saplings have
rapti causing serious water pollution been planted. ensuring rapid growth of densc
particularly during monsoon and floods.

Steps have been taken for construction

greenery and compliance with flood-prone
arca management guideline. This green space

€T A I

of integrated waste management plant
and bio CNG plant at Suthani, |
Garbage Transfer Station, 5 material
recovery facilitics, onc construction and
demolition of waste plant at Mahcshra
besides one material recovery facility
and onc garbage transfer station alrcady
set up but the scheduled dates for
operationalization of the samc arc not
yet mentioned. One MR is stated to be
functional and five arc stated to be in
progress of being sct up but there is no
mention even regarding the places where
onc MRF is alrcady sct up and five
MRI's are being sct up. Samc is the case
regarding second garbage transfer
station. 1.96 lakh metric ton legacy be
waste is stated 1o have been cleared but
requisite details/ particulars regarding
the manner of processing and disposal of
the same have not been given. The fact
that there arce scrious violation of custom
rule 2016 by multiple corporation
Gorakhpur is evident from a
comparative reading of SWM Rules
2016and the reports file in the case and
we do not intended to cataloguc all the
violations here.

prps m S L LN

has now evolved into a vibrant urban forest
ccosystem, attracting both tourists and local
citizens, especially during cultural and

religious occasions such as Ganesh Chaturthi

and Durga Puja.

The RDF produced from the legacy waste is
sent to cement factories for disposal. the inert

and black soil is used in low-lying arcas.
Garbage Transfer Stations: Two Garbage
Transfer Stations of 200 TPD capacity arc

operational at Laldiggi and Chargawa.

Photographic evidence of GTS and Icgacy

Waste Remediated site Ekla bandha attached

as Annexure-12 and Annexure- 1
respectively.

At Integrated Waste Management Plant

Suthani the construction work of 051PD
Domestic Hazardous Waste Plant is completed

and work of following facilitics is undcr
progress.
e 500 TPD Waste-to-Charcoal Plant
e 200 TPD Bio-CNG Plant

o [0TPD Common Biomedical Waste

Treatment Facility.
e [0 TPD Tyre Wastc Management
Plant

Material recovery IFacilities: S material
recovery facilitics i.c., Laldiggi, Netaji

|
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As mandated by the Rule 17 of SWM
Rules 2016 all manufacturers of

disposable products such as tin, glass.
plastics packaging cte., or brand owners
who introduce such products in the
market have to provide necessary
financial assistance to Local Authorities
for establishment of waste management
system and all such brand owners who
scll or market their products in such
packaging material which are non-
biodegradable's have also to put in place
a system to collect back the packaging
waste generated due to their production.
No information whatsoever has been
provided by Chief Secretary
Government ol Uttar Pradesh or the
Commissioner, Municipal Corporation
Gorakhpur regarding [inancial assistance
10 local authoritics for establishment of
wasle management system and putting
in place a system to collect back the
packaging waste generated due to their
production by the concerned
manufacturcers and brand owners.

Wide order dated 22 December 2016
passed in O.A. No. 199 of 2014 titled as
“Mrs. Almitra H. Patel and another

Vs. Union of India and others.” This
‘I'ribunal specifically directed the state
Governments, Local Authorities,
Pollution Control Boards of the
respective States, Pollution Control
Committees of the U'Tls and the
concerned Departments to ensure that
they open or cause to be opened in
discharge of lixtended Producer
Responsibilities, appropriate number of

| centers in every colony of every district

in the State which would collect or

1135

require residents of the locality to

Subhash Chandra Bose, BRI) Medical
College, Bhairopur, kanha Upwan are
operational.

Construction & Demolition Waste: 50 TPD
C&D Waste Management Plant at Maheshra is
opcrational.

Documentary evidences are attached in
previous compliance reports

“T'he communication letters already shared with
industrics to follow SWM Rlues 2016 for
PIBOs.

7Complicd.
A total of 239 motorized vehicles and 110
tricycles are used in daily door to door

collection in Gorakhpur. These Door-to-door
waste collection vehicles are four-
compartment vehicles to ensure proper
scgregation of waste at the source. These
vchicles are GPS-enabled and equipped with
a public address system to facilitate
communication and awareness among citizens.
The route coverage and real-time monitoring
of these vehicles is managed through the
Integrated Command and Control Center
(ICCC) and the Vehicle Tracking and
Monitoring System (V' I'MS). ensuring
efficiency and transparency in operations.

o e

ey P, Ay
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deposit the domestic hazardous waste
like fluorescent, tube, bulbs, batterics,
clectronic items, syringe, expired
medicines and such other allied items.
Hazardous waste so collected by the
centers should be cither sent for
recycling, whatever possible and the
remnant thercol should be transported 1o
hazardous waste disposal facility. No
responsc has been filed by the Chiefl
Sceretary, Government of Uttar Pradesh
regarding compliance of above said
direction. In the progress report filed by
District Magistrate, Gorakhpur and the
Commissioner Municipal Corporation,
Gorakhpur also there is no mention
rcgarding compliance with the above
said dircctions.

The District magistrate, Gorakhpur has
filed joint action taken report with
Commissioncr, Municipal Corporation
.Gorakhpur and has not filed any
scparate report regarding compliance
with rule 12 of the SWM Rules 2016 as
1o facilitating, identification and
allocation of suitable land for sctting up
solid waste processing and disposal
facilitics to local authorities in the
District including Municipal
Corporation, Gorakhpur and quarterly
reviewing of performance of local
bodies on waste scgregation, processing,
trecatment and disposal and take
corrective measurcs.

g T

e Brwm TR

In addition to cxisting facilitics, 05 RRR
centers( Reduce, Reuse, Recyele) have been

cstablished across various ward locations
(Durgawadi, Hatti Mata, Betihata, Jail
Road, Old RTO) 02 RRR centers arc under
( Phulwariya

cons(ruction
and Nausad near Vijeta Hotel) with
dedicated provisions for the safc storage of

hazardous waste, including fluorcscent tubes. |
bulbs. battcrics. clectronic items, syringcs.
expired medicines, and other allicd materials.
FFrom there, it is transported to authorized
agencics for further treatment, recycling. or
disposal in compliance with environmental
regulations.
Construction work of a 5 TPD domestic ‘
Hazardous waste processing plant costs ‘
approximated Z6.50 crore is completed under
NCAP and will be operationalized by january- |
2026. |
Documentary cvidences arc attached in
previous compliance reports

Complied.

Land identificd and 05 material recovery
facilitics, at (Neta Ji Subash Chandra Bose, |
Bilandpur Khatta, Mahewa, BRD Medical
College, Lal Diggi, Bhairopur) is alrcady
established and arc opcerational.

02 Garbage Transfer Stations (200 TPD at Lal
Diggi, and 200 TPD at Chargawan) are
fully operational.

A 50 TPD Construction and Demolition
plant at Mahesra is operational.

12 pit composting units, ( Bandhu Singh 1
Nagar,Basantpur, Civil Line Dwitiya,
Netaji Subhash Chandra Bos Nagar,
Betivahata, Civil Line Pratham, Madhay
Nagar, Giridharganj, Raptinagar, Civil
Line Dwitiya, Gopalpur, Kanha Upvan
Nagar) arc alrcady opcrational.

At Suthani. the cstablishment of an i
Integrated Solid Waste
Facility (ISWMF) is currently underway.

Management
The |
facility is being designed as a comprehensive |
hub to process diverse waste streams with the
following planncd capacitics: -

s 500 TPD Waste-to-Charcoal Plant
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The commissioner, M'uhric'ipill )
Corporation, Gorakhpur has filed action
taken reports but in action taken reports
the Commissioner Municipal
Corporation, Gorakhpur has not
provided any information regarding
discharge by Municipal Corporation,
Gorakhpur ol its statutory obligations

| under Rule 15 (a) to (zk) of SWM Rules

2016 particularly with respeet to (i)
preparation of Solid Waste Management
plan as per state policy and strategy on
solid waste management as required by
Rule 15 (a). (ii) establishment of a
system to recognize of waste pickers or
informal waste collectors and promote
and establish a system for integration of

| authorized pickers and waste collectors

to facilitate their participation in solid
waste management including door to
door collection ol waste as required by

Rule 15 (¢). (iii) facilitating formation of

Self Help Groups provide identity cards
and therealter encourage integration in
solid waste management including door
to door collection ol waste as required
by Rule 15 (d). (iv) prescribing from
time to time user fee and collecting the
user fee from waste generators as
required by Rule 15 (). (v) sctting up
requisite number of material recovery
facilitics or sccondary storage facilitics
with sulficient space or sorting of

| recyclable materials as required by Rule

15(h). establishing waste disposal
Centers for domestic hazardous waslte as
required by Rule 15(i). involving
communitics in waste management and
promotion of home composting, biogas
generation ,decentralized processing of
waste at community level subject to

m%ﬂﬁﬁ

sy VR,

e

e 200 TPD Bio-CNG Plant
e 10 TPD Common Biomedical Waste
Treatment IFacility.
e 10 TPD Tyre Waste Management
Plant.
e 05 TPD Domestic Hazardous waste
processing plant.
Documentary evidences are attached in
prcvmus complmncc reports .

Complied.

Solid Waste Management Plan, establishment
of system to recognize waste pickers,
collection of User fees, cstablishment of
hazardous waste disposal facility and
authorization from UPPCB for sctting up
waste disposal facilities and framing of
byclaws for levying spot fines is attached as
Annexure- 1,2,0 & 7.

Also, enforcement activities are carried out at
regular time intervals to ensure effective
implementation of the above notifications and
activitics, during the financial year 2025
2026, approximatcly ¥72 lakhs were collected
as fines from defaulters.

IFor construction of Sanitary landfill the work
order has been issued for the engagement of a
consultant for conducting the Environmental
Clearance (1:C) and Environmental Impact
Assessment (EIA) study.
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control of odor and maintenance of
hygicenic conditions around the facility
as required by Rule 15 (1), facilitating
construction, operation and maintenance
of solid processing facilitics and sanitary
landfill and associated infrastructurc as
requircd by Rule 15v) and (w) obtaining
authorization {from UPPCB for sctting
up waste processing, treatment or
disposal facility and sanitary landfill if
the volume of waste is exceeding 5
metric tons per day as required by Rule
15(y) and framing of by-laws and
prescribed criteria for levying of sports
fine for persons who litters or failed to
comply with the provision of SWM
Rules 2016 and delegate powers as
required by Rule 15 (zf)

67

69

As mandated by Rule 19 of SWM Rules
2016, the operator of solid waste
processing and treatment facility has to
design and sct up the facility as per the
technical guidelines issued by the
Central Pollution Control and the
manual on solid waste management
prepared by the Ministry of Urban
Development. The operator has to obtain
neccessary approvals from UPPCB and
has to submit annual reports to UPPCE.

The Commissioner, Municipal
Corporation, Gorakhpur is directed to
look into these aspects and preparc
within three months, if not already
prepared a Solid Waste Management
plan as per State Policy and Strategy on
Solid Wastc Management [or ensuring
compliance with Rule 15 (a) to (zk) of
SWM Rules 2016 and the directions
issucd by honorable Supreme Court and
this tribunal with all requisitc details
regarding budgetary allocation and
timelines for completion/ compliance
and submit action taken for with copies

of all rclevant documents in this regard.

Complied.

Copy of CTE of Waste to charcoal Plant. CBG

Plant, Animal Carcass Plant. C&ID) Waste
Processing Plant attached in previous

compliance reports.

Compliced.
Solid Waste Management Plan as per state

policy for ensuring compliance of SWM Rule

2016 is prepared .

A 500-TPD waste-to-charcoal plant has been
established which is currently under trial. with

a budget of approximately 2250 crore and
expected commissioning by May 2026.

An MoeU of approximately 120 crore has

been signed with Indian Qil Corporation
Limited (10CL) for the cstablishment of a
200 TPD Bio-CNG plant.

These funds are utilized through Public Scctor

Undertakings (PSUs), wherein Nagar Nigam

Gorakhpur provides the required land and
extends logistic support to the PSUs for
cffective implementation of waste
management initiatives.

Construction work of a 5 TPD domestic

Hazardous waste processing plant costs




| 72

7

1139

”m)'pr(')',\'ilﬁarléli)?f ?ESULr()Els_ L(ﬁn})ﬂtud under

liven though Local Authoritics/
Municipalitics/ Panchayats arc
cmpowered to make By-Laws for
imposition of (incs on persons littering
or dumping garbage at unauthorized
places and Rule 15(z1) of SWM Rules
2016 also casts an obligation on Local
Authoritics/ Municipalities/ Panchayats
yet. cither the bylaws arc not framed or
the same are not effectively
implemented. The Commissioner,
Municipal Corporation, Gorakhpur has
not submitted any information regarding
[raming and implementation of bylaws
in this regard and imposition any
recovery of fines from the violators. In
the present original application
allegations of non-compliance and
dumping of garbage at unauthorized

| places have hccn madc against the

Municipal Corporation. Gorakhpur
itself.

In view ol"cnvir()mnuuulitriéé,'lr'radzﬂi(-)'n
caused by instances of burning of leaves,
this Tribunal had wide order dated 22"
December 2016 passed in O.A No. 199
of 2014 titled as “Mrs. Almitra H.
Patel and another Vs, Union of India

| and others” dirccted that there shall be

complete prohibition on open burning of
waste on land including of landfill sites
and dirccted that violators shall be liable
(o pay environmental compensation of
Rs. 5000/~ in case of simple burning
and in case of bulk waste burning Rs.
25.000/- which was made recoverable as

[ arrcars of land revenue by the competent

duthonlv in dLunddnLL with law.

NCAP and will be operationalized by may
2026.

Complied.
Bylaws are prepared and published through
Garette Notification. Enforcement activitics
are carriced out at regular time intervals to
ensure cffective implementation of the above
notifications.

Also, enforcement activities are carried out at
regular time intervals to ensure effective
implementation of the Through the above
notifications and activitics, during the
financial year 2025 2026, (Upto 31
December 2025) approximately ¥72 lakhs
were collected as fines from defaulters.
Documentary evidences are attached in
previous compliance reports.

(,omplu.d y lmplcmcmcd

Byclaws arc framed, public notifications arc
issued prohibiting burning, environmental
compensation 25,000 (simple) & 225,000
(bulk burning) publicized. .Municipal
Corporation Gorakhpur’s actions align with
these directives. Enforcement activities are
carried out at regular time intervals to ensure
effective implementation of the above
notifications

Documentary evidences are attached in
previous compliance reports

Date: 12 May 2026

mv{‘ﬂ'@

_—

Municipal Commissioner

Mﬁipal Corporation Gorakhpur




Gorakhpur Municipal Corporation Brief Profile

Population
2011 Census: Current:
770772 965777
Household 193155
No. of Zone - 10
No. of Wards - 80

Total Waste Generated (TPD)- 434.6 TPD

i i TPD
Wet (TPD) Dry (TPD) Domestic Hazardous & Sanitary C&D Waste (TPD)
(TPD)
239.5 173.8 21.3 43.4
Door To Door Collection (%): 100 Source Segregation (%): 70
Mechanized road sweeping: Yes, 3 Existing (1 owned, 2 outsourced)
1. Collection & Transportation — ULB
Wards [ 80
By the ULB (In-house)
Total Workers- 4475
No. of Vehicles- (239 Compartmentalized Mini Tipper & 110 Tricycle for collection)
2. Processing Facilities
WET DRY 7 C&D TS Domestic Hazardous waste
2 GTS
(09 Pit Based 15 TPtl)zezlcintl Pit Based 20 TPD ﬁfﬂiﬂﬁ 53 :Jn':g Nigiz-aRlant (iﬁ;z:f)h
; : 2 MRF 50 TPD each, 3 MRFs| 3P Pl
2 Vermi 30 TPD each) composting and Community ( o ¥ A dhr 1. Laaldiggi MoU with MPCC (Medical Pollution
; 30 TPD each) ; :
Composting 2,  Chargawan Control Committee Khalilabad)
Total - 215 TPD Capacity- 190 TPD Cap:;'::-tg- 60 Capa_\rt;g- 50 |Capacity—400 TPD

3. Under Construction Plants

WET

DRY

E-waste

Domestic Hazardous waste

Animal Carcassing

MoU signed with IOCL for Bio CNG Plant -200

TPD on PPP mode.

Waste to Energy 500 TPD by NTPC
Trail run is ongoing.

T A s

s By WTRIGY

TPD ( EOI has|
been floated

Proposed- 5 construction work completed

will be operationalize in
January-2026.

Operational
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Bhairopur, Mahadev
Jharkhandi Tukra

1 Neta Ji Subash Chandra Bose, Bilandpur Khatta 66 NETAJI SUBHASH CHANDRA BOS NAGAR 50
2 Material Recovery Facility Mahewa 38 KANHA UPVAN NAGAR 30
3 BRD Medical College MRF Material Recovery Facility (MRF) 2 BABA RAGHAV DAS NAGAR 30
4 Material Recovery Facility, Lal Diggi 44 BASANTPUR 50
5 Material Recovery Facility Bhairopur 1 MAHADEV JHARKHAND! TUKRA NO. 1 30
CHZIEBA;J\S: (? SHSIS\: AR Matenal&z;c;\::;y Fagility | BRD Medical College Lal Diggi, Basantpur

No. 1
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City Facilities: C&D Waste Collection Points

Ward Name Ward Number Area Name Landmark

1| C&D Collection Points BASANTPUR 44 Basantpur Awasiya Colony Lal Diggi GTS

2 | C&D Collection Points BANDHU SINGH NAGAR 55 Bandhu Singh Nagar llahibagh

3 | C&D Collection Points MAHADEV JHARKHANDI TUKRA NO. 2 7 Maurya Tola TB Hospital Gate, Nanda Nagar

4 | C & D Collection Points BETIYAHATA 26 Sardar Bhagat Singh Chowk Overhead Water Tank

5 | C&D Collection Points SALIKRAM NAGAR 35 Salikram Nagar Sector 3 Pappu Katra Gas Godown

6 | C&D Collection Points GULARIHA 30 Gulariha Primary School
Vehicle Stand, University

7 | C& D Collection Points CIVIL LINE DWITIYA 72 Paidleganj Chowk

| Vehicle Stand | l Pappu Katra Gas
Lal Diggi GTS ! ; ; '
BE _ University Chowk _ BEHYRIATA | ’ Godown

vt

Gorakhpur, Uttar Pradesh, India
% 1, Amina Nagat Sic, Aming Nagal; Vistwakarmapuram, Goriear, Jangl Hakeerm

Gaakhpr, UP o
Ok Sl TTBIR LT, fnie £
GBI, T, = : i Pradesh W : 8 Uyl
SV N ST b SN = LG e gdl 2 3 | iR Long BIATTRAY

3 ! (i A S " {5072 1155 AM GMT 40630

{org 83.350406°
A 1710724 0245 P GMT 40530
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City Facilities: C&D Waste Collection Points

o
lllahibagh, BANDHU SINGH NAGAR |

TB Hospital Gate, Nanda Nagar |

r&“} AP 'Nrrn'ﬂ‘"g T"'t?

i . Amawa - Tendua Rd, Gularahia, Jungle Dhusan, Uttar Pradesh 2730
Gorakhpur, Uttar Pradesh, India

PCXP+8WC, Nanda Nagar, Gorakhpur, Uttar Pradesh 273008, India
Lat 26.748465°

Long 83437478°

14/10/24 01:54 PM GMT +05:30

Longitude
83.40834446°

Altitude 79 meters
Friday, 04:10.2024


ICCC
Stamp


City Facilities: C&D Waste processing Plant (Total Capacity- 50 TPD)

Ward Capacity
Plant Type Number Ward Name (TPD)

C & D Waste Processing
Facility MADHAV NAGAR

Plant Name

Construction & Demolition Waste Plant Mahesra

C & D Waste

Processing Facility C & D Waste finished Products

Pradesh,Ind@a

Gorsroer, Gorizier 17501, (now Fruest,

e s

LA ABD Ly Bans |,
CNIGH 12 e vOe e

._‘ Pkt Cophiand by CP5 Mag Camcs < 7
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City Facilities: Pit Composting (Total Capacity- 215 TPD)

Ward Capacity
Number Ward Name Plant Name Plant Type Landmark (TPD)

1

10

13

12

55

a4

72

66

26

79

10

25

80

72

19

38

BANDHU SINGH NAGAR

BASANTPUR

CIVIL LINE DWITIYA

NETAJI SUBHASH CHANDRA BOS
NAGAR

BETIYAHATA

CIVIL LINE PRATHAM

MADHAV NAGAR

GIRIDHARGAN)

RAPTINAGAR

CIVIL LINE DWITIYA

GOPALPUR

KANHA UPVAN NAGAR

llahibagh WTC
Lal Diggi WTC

University Chowk WTC

Vermi Composting, Bilandpur
Khatta

Betiayahata WTC 02
Chakbandi WTC
Mahesra WTC
Girdharganj, Jharkhandi WTC
Sports College WTC
DDU Zero Waste Campus WTC

Sahara Estate WTC

Vermi Compg@sting Mahewa

LR LA n B

wre T ’?rn'g;

Waste to
Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost
Waste To
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost

Old Kuuda Padav
Lal Diggi GTS
Vehicle Stand

Neta ji Subhas Chandra Bose
Nagar

Aayukt Aawas
Vending Zone
Maheshra Charging Station
Jharkhandi Mandir
Sports College
DDU

Sahara Estate

Kanha Upavan

15

15

15

30

15

15

15

15

15

20

i5

30
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City Facilities: Pit Composting

Near Sports College ,
Rapti Nagar ]

‘;mmﬁﬁ? L

(e

W Lot 26746187
Log 8335197
17710/24 0349 PM OMT 40530

Aayukt Aawas,
Betiyahata

B Gorgkhour, Utter Pradesh, indle
67, Verma Coloty, Betiahata, Gorkhinr, Utlar Peadesh 173001,
Inctia
Lot 28.730222% Long 83.38527"
OB/11724 0159 P T T +
paras

Chakbandi, Civil Line
Pratham

Gorukhpur, Uitar Pradesh, indla
POwO+hal, Qaxipur Khurd, Gorgkhipur; Utter Pradesh 27300Y,

i Ingis
B Lat 20.74622" Long 83 38817

D6/11/24 01228 PM GMT +06:30

2 e
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Neta ji Subhas Chandra
Bose Nagar

City Facilities: Pit Composting

Gorakhpur, Uttar Pradash, indla
POwj4148, Paldiegan], Gorakhpur, Uttar Pradesh 273001, India

Gorakhpur, Uttar Pradesh, Indis

RBAX+MSBP, Moharipur, Gorakhpur, Jangl Bahadur All, Uttar Pradesh 273007, lndia
l Lot 26.818099°

Long 83347724

30/09724 04 'M GMT #0530

Qorakhpur, Uttar Pradesh, India

QO3m+27r, Kawwa Bagh Colony, Garokhpur, Uttar Pradesh
273008, Ingdia

Lat 26,752576" Long 83352408

06/11/24 01:00 PM GMT +05:30

Near Jharkhandi
Mandir, GiridharGanj

Pt Warte Noad Ushattes Pactharsd
Lot 219950 9 mt
%
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Latituces
2o . 730652280

Local O2:26:017 P
ST O S5GIOL AN

Before
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Lofigitucie
sSa3 39499833 31"
At QI SO rmaeterrs

Thursclay, O3:.08. 2029
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NTPC Plant Construction Pictures




